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T
OFEN COURT A \
CENTRAL ADMINISTRATIVE TRIpuNA L, ALLAHABAD mang
ALLAMARAD

DATED: The joth Day of Decembey 1oo7

CORAM Hon'ble My, S.Dayal, A M,

O.A.NO.IBFS of 19?3*

Smt , Asha Deayi dged about 3¢ years wife of Laxman,
working as Safaiwali at Hailway N?sﬂital, Central
Railway, Jhansi, residsnt of Out-house of Ranj Laxmi
Bai Bal Mandir, Junier Institute, Jhansi,

«e.. Applicant
C/A shri H.P.Chakravorti, Advy,

Versus

1. Unien of India, through the Gﬂnaral.ﬁanagar,
Central Railvay, “ombay VT,
2. The Divisiasna] Rai lway Managar,
Cantral Railway, Jhangi,
3. The Divisional Medical Officey (Hea 1th)
8t Chief Medica) Surerintgﬁﬁsnt, Central
Railway, Hospital, Jhangi,
e Regpondent g
C/R Shri Frashant Mathur, Ady,

ORDER

Sr TON'BIE MR, S.DAVAL, A.M._

Shri A_.K.Daye Counsel for the Applicant
Nong for the respondent s,

Misc.Application No,733/1905 has been ligtng for

~orders today, The applicant makes a Prayer that tha 0.aA,

M3y be digmigged @s infructuouys 38s the applicant had

taken POssession Quarter No,RB-1 with 2ffect from 3.1.,04

?nd has qiven a latter through the €hief Madical

Inspector to withdraw her case, The prayar made in tha

Misc .Appli at ion is granted and the cage stands dismisseg

as withdrawn. Later Shri Prashant Mathyr appearad for

b

MEMBER (A)

the respendant ,
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